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INTRODUCTION  
 

          
In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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Design Number 210939  

Class 07-02 

   1)M/S S. K. Enterprises, 
      Khasra No. 86/49, Near Old Shiv Mandir, Pehladpur, Delhi-
110042, India  

Date of Registration 22/06/2007 

Title Gas Stove 

Priority NA 

 

  

Design Number 212797  

Class 07-07 

   1)Joyo Plastics. 
      15, A/F, New Empire Industrial Estate, Kondivita Road, J.B. Nagar, 
Andheri (E), Mumbai, Maharashtra, India.  

Date of Registration 05/10/2007 

Title Tub 

Priority NA 

 

  

Design Number 212799  

Class 06-01 

   1)Joyo Plastics. 
      15, A/F, New Empire Industrial Estate, Kondivita Road, J.B. Nagar, 
Andheri (E), Mumbai, Maharashtra, India.  

Date of Registration 05/10/2007 

Title Stool 

Priority NA 

 

  

 

REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry the Date of 
Registration is shown. The Priority Number, Priority Date and Priority Country are also shown. 
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Design Number 213074  

Class 26-05 

   1)Led Lighting Fixtures, Inc., 
      617 Davis Drive, Suite 200, Keystone Technology, Park VI, Morrisville, 
NC 27560, USA  

Date of Registration 26/10/2007 

Title Lighting Device 

Priority  
Priority Number Date Country 

29/279,355  27/04/2007 U.S.A.  

 

  

Design Number 213423  

Class 12-11 

   1)Honda Motor Co., Ltd., 
      1-1, Minami-Aoyama 2-Chome, Minato-Ku, Tokyo 107-8556, Japan  

Date of Registration 14/11/2007 

Title Motorcycle 

Priority  
Priority Number Date Country 

2007-013141  17/05/2007 Japan  

 

  

Design Number 213443  

Class 11-02 

   1)Prof. Pritipal Singh Sawhney 
      130 Sector 45-A, Chandigarh-160047, India  

Date of Registration 19/11/2007 

Title Circular Disc 

Priority NA 
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Design Number 213480  

Class 13-03 

   1)Larsen & Toubro Limited., 
      L & T House, Ballard Estate, Mumbai-400 001, Maharashtra, India.  

Date of Registration 20/11/2007 

Title Secondary Isolation Contact 

Priority NA 

 

  
Design Number 213812  

Class 19-06 

   1)Flair Pens Limited., 
      63, B/C, Government Industrial Estate, Charkop, Kandivali (W), Mumbai-
400 067, Maharashtra, India.  

Date of Registration 19/12/2007 

Title Pen 

Priority NA 

 

  
Design Number 213934  

Class 10-04 

   1)Docbel Industries, 
      3/17, Asaf Ali Road, New Delhi-110002, India  

Date of Registration 31/12/2007 

Title Weighing Scale 

Priority NA 
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Design Number 214846  

Class 09-05 

   1)Deutsche Sisi-Werke Gmbh & Co. Betriebs KG., 
      Rudolf-Wild-Str. 107-115, 69214 Eppelheim, Germany.  

Date of Registration 22/02/2008 

Title Drink Pouch 

Priority  
Priority Number Date Country 

29/283,776  23/08/2007 U.S.A.  

 

  
Design Number 214863  

Class 23-03 

   1)Bajaj Electricals Limited., 
      45/47, Veer Nariman Road, Mumbai-400 023, Maharashtra, India.  

Date of Registration 25/02/2008 

Title Geyser 

Priority NA 

 

  
Design Number 215105  

Class 02-04 

   1)M/S. Omni Footwear, 
      Nagla Take Chand, New Awadi, Devri Road, Bundu Katra, Agra, UP, 
India.  

Date of Registration 04/03/2008 

Title Sole of Foot Wear 

Priority NA 
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Design Number 216751  

Class 12-08 

   1)Honda Motor Co., Ltd., 
      1-1, Minami-Aoyama 2-Chome, Minato-Ku, Tokyo 107-8556, 
Japan  

Date of Registration 19/06/2008 

Title Car 

Priority  
Priority Number Date Country 

29/290,596  19/12/2007 U.S.A.  

 

  

Design Number 217579  

Class 07-02 

   1)Hawkins cookers Limited 
      Maker Tower F 101, Cuffe Parade, P. O. Box 16083, Mumbai-400005, 
Maharashtra, India  

Date of Registration 06/08/2008 

Title Cooking Utensil 

Priority NA 

 

  
Design Number 218227  

Class 12-07 

   1)Airbusan Co., Ltd., 
      6 FL., 853-1, Beomcheon-Dong, Busanjin-Gu, Busan, Republic of Korea  

Date of Registration 29/08/2008 

Title Passanger Air Plane 

Priority NA 
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Design Number 218661  

Class 23-01 

   1)McAlpine & Company Limited 
      Kelvin Avenue, Hillington, Glasgow, G52 4LF, UK  

Date of Registration 17/09/2008 

Title Plumbing Fixture 

Priority  
Priority Number Date Country 

000899166-0002  18/03/2008 OHIM  

 

  

Design Number 218833  

Class 26-05 

   1)Schreder S. A. 
      Rue De Lusambo, 67, B. 1190 Bruxelles, Belgium  

Date of Registration 29/09/2008 

Title Lighting Apparatus 

Priority  
Priority Number Date Country 

000906680-0003  01/04/2008 OHIM  

 

  
Design Number 218933  

Class 24-04 

   1)Otsuka Pharmaceutical Co., Ltd. 
      9, Kanda-tsukasamachi 2-chome, Chiyoda-ku, Tokyo, Japan  

Date of Registration 01/10/2008 

Title Packaging Bag 

Priority  
Priority Number Date Country 

2008-008728  04/04/2008 Japan  
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Design Number 219247  

Class 12-16 

   1)Piolax Inc., 
      51 Iwai-cho, Hodogaya-ku, Yokohama-shi, Kanagawa-
Ken, Japan  

Date of Registration 16/10/2008 

Title Air Damper 

Priority NA 

 

  
Design Number 219307  

Class 26-04 

   1)Panasonic Corporation 
      1006, Oaza Kadoma, Kadoma-Shi, Osaka 571-8501, Japan  

Date of Registration 20/10/2008 

Title Light Emitting Diode Lamp 

Priority NA 

 

  
Design Number 219315  

Class 10-06 

   1)Werma Signaltechnik GMBH + Co. KG. 
      78604 Rietheim - Weilheim, Germany  

Date of Registration 17/10/2008 

Title Signal Apparatus 

Priority  
Priority Number Date Country 

40 2008 001 918.0  17/04/2008 Germany  
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Design Number 219350  

Class 09-03 

   1)Arihant Plast 
      K-57, Sonal Heavy Ind. Estate, Kachpada, Malad (W), Mumbai-400064, 
Maharashtra, India  

Date of Registration 21/10/2008 

Title Container 

Priority NA 

 

  
Design Number 219351  

Class 09-03 

   1)Arihant Plast 
      K-57, Sonal Heavy Ind. Estate, Kachpada, Malad (W), Mumbai-400064, 
Maharashtra, India  

Date of Registration 21/10/2008 

Title Container 

Priority NA 

 

  
Design Number 219352  

Class 09-03 

   1)Arihant Plast 
      K-57, Sonal Heavy Ind. Estate, Kachpada, Malad (W), Mumbai-400064, 
Maharashtra, India  

Date of Registration 21/10/2008 

Title Container 

Priority NA 
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Design Number 219353  

Class 09-03 

   1)Arihant Plast 
      K-57, Sonal Heavy Ind. Estate, Kachpada, Malad (W), Mumbai-400064, 
Maharashtra, India  

Date of Registration 21/10/2008 

Title Container 

Priority NA 

 

  
Design Number 219354  

Class 09-03 

   1)Arihant Plast 
      K-57, Sonal Heavy Ind. Estate, Kachpada, Malad (W), Mumbai-
400064, Maharashtra, India  

Date of Registration 21/10/2008 

Title Container 

Priority NA 

 

  

Design Number 219355  

Class 09-03 

   1)Arihant Plast 
      K-57, Sonal Heavy Ind. Estate, Kachpada, Malad (W), Mumbai-
400064, Maharashtra, India  

Date of Registration 21/10/2008 

Title Container 

Priority NA 
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Design Number 219356  

Class 09-03 

   1)Arihant Plast 
      K-57, Sonal Jeavy Ind. Estate, Kachpada, Malad (W), Mumbai-400064, 
Maharashtra, India  

Date of Registration 21/10/2008 

Title Container 

Priority NA 

 

  

Design Number 219380  

Class 06-01 

   1)Nilkamal Limited 
      Survey No.-354/2 & 354/3, Near Rakholi Bridge, Silvassa, Khanvel Road, 
Village Vasona, Silvassa (D & N. H.) (U.T.), India  

Date of Registration 21/10/2008 

Title Chair 

Priority NA 

 

  
Design Number 219381  

Class 06-01 

   1)Nilkamal Limited 
      Survey No.-354/2 & 354/3, Near Rakholi Bridge, Silvassa, Khanvel Road, 
Village Vasona, Silvassa (D & N. H.) (U.T.), India  

Date of Registration 21/10/2008 

Title Chair 

Priority NA 
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Design Number 219382  

Class 06-01 

   1)Nilkamal Limited 
      Survey No.-354/2 & 354/3, Near Rakholi Bridge, Silvassa, Khanvel Road, 
Village Vasona, Silvassa (D & N. H.) (U.T.), India  

Date of Registration 21/10/2008 

Title Chair 

Priority NA 

 

  
Design Number 219383  

Class 06-01 

   1)Nilkamal Limited 
      Survey No.-354/2 & 354/3, Near Rakholi Bridge, Silvassa, Khanvel Road, 
Village Vasona, Silvassa (D & N. H.) (U.T.), India  

Date of Registration 21/10/2008 

Title Chair 

Priority NA 

 

  
Design Number 219398  

Class 23-04 

   1)ebm-papst Mulfingen Gmbh & Co., KG 
      Bachmuhle 2, 74673 Mulfingen, Germany  

Date of Registration 22/10/2008 

Title Fan 

Priority  
Priority Number Date Country 

000928247  02/05/2008 OHIM  
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Design Number 219444  

Class 07-07 

   1)National Plastic Industries Ltd., 
      A-59, MIDC Industrial Area, Marol, MIDC, Andheri (E), Mumbai-
400093, India  

Date of Registration 27/10/2008 

Title Bucket 

Priority NA 

 

  
Design Number 219469  

Class 26-03 

   1)Crompton Greaves Limited 
      6th Floor, CG House, Dr Annie Besant Road, Worli, Mumbai-400 030, 
Maharashtra, India.  

Date of Registration 29/10/2008 

Title Bollard 

Priority NA 

 

  
Design Number 219471  

Class 26-03 

   1)Crompton Greaves Limited 
      6th Floor, CG House, Dr Annie Besant Road, Worli, Mumbai-400 030, 
Maharashtra, India.  

Date of Registration 29/10/2008 

Title Bollard 

Priority NA 
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Design Number 219506  

Class 26-06 

   1)Hyundai Motor Company 
      231 Yangjae-Dong, Seocho-ku Seoul, Republic of Korea  

Date of Registration 03/11/2008 

Title Rear Combination Lamp for Automobile 

Priority  
Priority Number Date Country 

30-2008-0042710  02/10/2008 Republic of Korea  

 

  

Design Number 219704  

Class 09-01 

   1)M/s Mrs Bectors Food Specialties Ltd., 
      B-XXXIII, G. T. Road, Jalandhar Bye Pass, Ludhiana (PB), India  

Date of Registration 17/11/2008 

Title Bottle 

Priority NA 

 

  

Design Number 219719  

Class 12-16 

   1)Lang-Mekra North America, LLC  
      101 Tillessen Boulevard, Ridgeway, SC 29130, U.S.A.  

Date of Registration 17/11/2008 

Title Side Mirror 

Priority NA 
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Design Number 219755  

Class 09-01 

   1)Satish Kumar Narayan Mudaliar 
      Petmaster, 230, Samrat Nagar, Opposite Ambika Hotel, C.T.M. 
Amraiwadi, Ahmedabad - 380 026, Gujarat, India  

Date of Registration 19/11/2008 

Title Container 

Priority NA 

 

  
Design Number 219851  

Class 06-04 

   1)Nilkamal Limited, 
      Survey No.-354/2 & 354/3, Near Rakholi Bridge, Silvassa, Khanvel Road, 
Village Vasona, Silvassa (D & N. H.) (U.T.), India  

Date of Registration 24/11/2008 

Title Cabinet 

Priority NA 

 

  
Design Number 219882  

Class 01-01 

   1)Hindustan Unilever Limited 
      Hindustan Lever House, 165/166 Backbay Reclamation, Mumbai-400020, 
Maharashtra, India  

Date of Registration 27/11/2008 

Title Ice Cream Stick 

Priority  
Priority Number Date Country 

4008058  19/06/2008 U.K.  
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Design Number 219887  

Class 14-03 

   1)Nokia Corporation 
      Keilalahdentie 4 Fin-02150, Espoo, Finland  

Date of Registration 27/11/2008 

Title Handset Front Cover 

Priority  
Priority Number Date Country 

29/325,366  30/09/2008 U.S.A.  

 

  
Design Number 219890  

Class 06-01 

   1)Vitra Patente AG 
      Klunenfeldstrasse 22, CH-4132 Muttenz, Switzerland  

Date of Registration 28/11/2008 

Title Chair 

Priority  
Priority Number Date Country 

135 230  16/06/2008 Switzerland  

 

  

Design Number 219907  

Class 12-16 

   1)Clutch Auto Limited 
      12/4 Mathura Road, Faridabad, Haryana-121003, India  

Date of Registration 28/11/2008 

Title Friction Pad 

Priority NA 
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Design Number 219908  

Class 12-16 

   1)Clutch Auto Limited 
      12/4 Mathura Road, Faridabad, Haryana-121003, India  

Date of Registration 28/11/2008 

Title Clutch Disc 

Priority NA 

 

  
Design Number 220085  

Class 01-99 

   1)Swiss Caffe Asia Ltd., 
      Flat G, 10/F., Valiant Industrial Center, 2-12 Au Pui Wan street, Fo Tan, 
Shatin, N. T., Hong Kong  

Date of Registration 08/12/2008 

Title Coffee Capsule 

Priority  
Priority Number Date Country 

000950100  12/06/2008 OHIM  

 

  

Design Number 220194  

Class 10-06 

   1)Efforts Polimers Private Limited 
      585, M. E. I., Part 1, Bahadurgarh, Haryana-124 507, India  

Date of Registration 15/12/2008 

Title Speed Breaker. 

Priority NA 
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Design Number 220233  

Class 07-04 

   1)Vita-Mix Corporation  
      8615 Usher Road, Cleveland, Ohio 44138, USA  

Date of Registration 16/12/2008 

Title Cover for Blender Container 

Priority  
Priority Number Date Country 

29/310,184  30/07/2008 U.S.A.  

 

  

Design Number 220307  

Class 20-02 

   1)Tea-Break (M) SDN. BHD 
      No. 23-1, Jalan PJU 8/5F, Bandar Damansara, Perdana, 47820, Petaling 
Jaya, Selangor, Malaysia  

Date of Registration 18/12/2008 

Title Sachet Display Hanger 

Priority NA 

 

  

Design Number 220541  

Class 06-07 

   1)Ma Design India Pvt Ltd 
      C-26, Sector-63, Noida-201301, U.P., India  

Date of Registration 29/12/2008 

Title Photo Frame 

Priority NA 
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Design Number 220545  

Class 07-03 

   1)Ma Design India Pvt Ltd 
      C-26, Sector-63, Noida-201301, U.P., India  

Date of Registration 29/12/2008 

Title Spoon 

Priority NA 

 

  

Design Number 220546  

Class 07-06 

   1)Ma Design India Pvt Ltd 
      C-26, Sector-63, Noida-201301, U.P., India  

Date of Registration 29/12/2008 

Title Coaster (For Bottle) 

Priority NA 

 

  
Design Number 220550  

Class 07-04 

   1)Ma Design India Pvt Ltd 
      C-26, Sector-63, Noida-201301, U.P., India  

Date of Registration 29/12/2008 

Title Strainer 

Priority NA 
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Design Number 220602  

Class 07-06 

   1)Ma Design India Pvt Ltd 
      C-26, Sector-63, Noida-201301, U.P., India  

Date of Registration 31/12/2008 

Title Coaster (Set) 

Priority NA 

 

  

Design Number 220768  

Class 09-01 

   1)M/S. EXOL INTERNATIONAL  
      H1/121, RIICO INDUSTRIAL AREA, BAGRU-302007, RAJASTHAN, 
INDIA.    2)SMT. NEELAM PODDAR., 

Date of Registration 14/01/2009 

Title Bottle 

Priority NA 

 

  
Design Number 220919  

Class 06-03 

   1)Wipro Limited  
      Doddakannelli, Sarjapur Road, Bangalore-560035, Karnataka, India  

Date of Registration 23/01/2009 

Title Table 

Priority NA 
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Design Number 220944  

Class 08-06 

   1)MANISHBHAI BHIKHABHAI PATEL.,  
      4 ATIKA INDUSTRIAL AREA, PATEL CHOWK, DHEBAR ROAD, 
(SOUTH), GUJARAT, INDIA.    2)Jay Shakti Metal 

Date of Registration 29/01/2009 

Title Handle 

Priority NA 

 

  

Design Number 221013  

Class 26-05 

   1)Sabic Innovative Plastics India Private Limited 
      Plastics Avenue, P.O. Jawaharnagar, Distt: Vadodara 391 320, Gujarat, 
India  

Date of Registration 30/01/2009 

Title Ceiling Light 

Priority NA 

 

  

Design Number 221280  

Class 09-01 

   1)Nayasa Homeware 
      Survey No. 367/16 & 378/2, Kachigam, Nani Daman, Daman-396210, 
Union Territories, India  

Date of Registration 17/02/2009 

Title Bottle 

Priority NA 
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Design Number 221345  

Class 05-05 

   1)Charming Apparels (P) Ltd., 
      402-405, 1st Floor, Main Road, Chandni Chowk, Delhi-110 006, India.  

Date of Registration 23/02/2009 

Title Textile Fabric 

Priority NA 

 

  
Design Number 221346  

Class 05-05 

   1)Charming Apparels (P) Ltd., 
      402-405, 1st Floor, Main Road, Chandni Chowk, Delhi-110 006, India.  

Date of Registration 23/02/2009 

Title Textile Fabric 

Priority NA 

 

  
Design Number 221347  

Class 05-05 

   1)Charming Apparels (P) Ltd., 
      402-405, 1st Floor, Main Road, Chandni Chowk, Delhi-110 006, India.  

Date of Registration 23/02/2009 

Title Textile Fabric 

Priority NA 
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Design Number 221525  

Class 28-02 

   1)R. L. Plastics 
      H-54, Sector-3, DSIDC Industrial Area, Bawana, Delhi-110039, India.  

Date of Registration 05/03/2009 

Title Container for Lipstick 

Priority NA 

 

  
Design Number 221526  

Class 28-02 

   1)R. L. Plastics 
      H-54, Sector-3, DSIDC Industrial Area, Bawana, Delhi-110039, India.  

Date of Registration 05/03/2009 

Title Container for Lipstick 

Priority NA 

 

  
Design Number 221528  

Class 28-02 

   1)R. L. Plastics 
      H-54, Sector-3, DSIDC Industrial Area, Bawana, Delhi-110039, India.  

Date of Registration 05/03/2009 

Title Container For Lipstick 

Priority NA 

 

  
 
 


